FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
MOBONAIR WIRELESS PRIVATE LIMITED
OPERATING IN BUSINESS OF PROVIDING SERVICE OF
2 WAY MESSAGING, ENTERPRISE MESSAGING, MOBILE MARKETING & ETC.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor MOBONAIR WIRELESS PRIVATE LIMITED
along with PAN & CIN/ LLP | PAN- AAICM5611Q
No. CIN- U74140DL2013PTC251380
2. | Address of the registered office | Flat S-3, C 240 Pandav Nagar , Delhi, Delhi, India -
110092,
3. | URL of website Not Available
4. | Details of place where majority | Not Available
of fixed assets are located
5. | Installed capacity of main There is no such installed capacity.
products/ services
Any further information can be obtained by writing an
e-mail to the RP at cirp.mwpl@gmail.com
6. | Quantity and value of main Not Available
products/ services sold in last
financial year
7. | Number of employees/ Corporate debtor has 1 employee as per information
workmen provided by suspended director of corporate debtor.
8. | Further details including last Information can be obtained by writing an e-mail to the
available financial statements | RP at cirp.mwpl@gmail.com
(with schedules) of two years,
lists of creditors are available
at URL:
9. | Eligibility for resolution Information can be obtained by writing an e-mail to the
applicants under section RP at cirp.mwpl@gmail.com
25(2)(h) of the Code is
available at URL:
10, Last date for receipt of 22-02-2025
expression of interest
11, Date of issue of provisional list | 04-03-2025
of prospective resolution
applicants
12| Last date for submission of 09-03-2025
objections to provisional list



mailto:cirp.mwpl@gmail.com
mailto:cirp.mwpl@gmail.com
mailto:cirp.mwpl@gmail.com

13.

Date of issue of final list of
prospective resolution
applicants

19-03-2025

14,

Date of issue of information
memorandum, evaluation
matrix and request for
resolution plans to prospective
resolution applicants

20-03-2025

15,

Last date for submission of
resolution plans

19-04-2025

16.

Process email id to submit
Expression of Interest

cirp.mwpl@gmail.com

Date: 07-02-2025

Place: New Delhi

Brijesh Kumar Tamber

Resolution Professional

Mobonair Wireless Pvt. Ltd

J-28, Jangpura Extension , New Delhi,
National Capital Territory of Delhi, 110014
IBBI/IPA-002/IP-N00523/2017-2018/11593

E-Mail:- cirp.mwpl@gmail.com ,

officeofbrijeshktamber@gmail.com
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F+== UNIVERSAL AUTOFOUNDRY LIMITED
Regd. Office: B-307, Road No 16, VK | Area, Jaipur = 302 101 3 (Rajasthan)
Tel: 0141-4100588; CIN: L27310RJ2009PLCO30038;

Website: wwwulindia.com;, E-mail; support@ufindia.com
Extract of Unaudited Financial Results
for the guarter and nine months ended on 31.12.2024
The Unaudited standalone financial results of the Campany prepared in
accordance with Indian Accounting Standards {the "Ind AS") prescribed

undersection 133 of the Companias Act, 2013. iRs in Lakh)
Parliculars Qisarter Endiud Hine Manths Yiar Ended

392 2034 | 3010203 -;'51 11'.2!:'.:‘:5-:;3‘1 12,2004 | 3142200 |3 00 20
[Unaudied)| iUnaidited) | iUnaudied) | Uraudied)| iUnaudind]| (Audited)

Tolal IﬂmnlEHﬂﬂ[]p&-ﬁhEu_.i__ _IEI_E-!I-'i.E!-Z-I ?IIHII':'IE | 447130 | 1-'123'{?'1' | Iﬁll_':'E..Ti !IZ-\Z'iE'IIIi-!

Opersling Prof [PRIDT} | 11913 | #9057 | 1720 | 99534 | 108108 | 158502

MetPrafil ' |Loss) forthe period | (27600 | 135556 | (21588 | 452 I 23213 | 83061

bedare f3a |

Il Prafil Lo [or ibe peniad | (205,85 93,74 15407 1571} 348 | 45904

afiar iy -

Totd Compretensivelncome | (70893 | oz | iaTEn | 357 37155 | 45806

fie tha pesiod |

E gy Shane Capiial 124345 | 124345 124345 | 129325 1243545 | 124345

(ofRs. taach)

Resarans EO51.10

Ezmings Per Snara (face value

of R, 10 sach)

1. Basic{inRs ) e 15,5} 114 [HIREE: 165 406

Z Dikidedlin Rs.} [1.58) .81 [1.14) i0.03) 255 408

Mote: 1) The above i3 an extract of the detailed format of Quarter and Nine
Months ended financial resulls filed with tha Stock Exchangs under Regulation
33 of the S3EBI (Listing Obligations and Disclosure Reqguiremenis) Regulations,

BREWTIFUL CAFE LLP
LLPIM; ACF-5574
Ragd. Office: O-G8, GIF, Chhallerpur Enclava,
B0 Futta Fooad, Sawan Public School, Soush
West Defhi, [DLJ-11007
Email Id:-anmpuptal dEyahoo. con
Advariisemant o be publishod in fhe newspapar
for the change In registered office of the
campany fromone Stake to andathar
BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMFPAMNIES, DELHI
Ini tha matier of sub-section (2] Saction 13 of the
Limded Lishiy Acl Pastrwrship, 2006 @nd Bube 17 al
thes Limiled Lisbiéty Parinarzho Act, 2004
AND

In the maiter of BREWTIFUL CAFE LLP [LLPIN: AGF-
ST b s st e al DGG, G, Criatlinu
Endlave, B Fuie Road: Sewen Publc School, South i
Dl (EIL =100 coneimes PEEIEGAGE
Malice = harshy gian o the Ganera Publs thal
BREWTIFUL CAFE LLP, proposes to make
epplication to the Central Govermmeant undar section
L33 of the LLP Agt 2008 sesking Pammissan &
changs itz Regislered Offce fiom “State of Delhi”
to the “Union Territory of Chandigarh®,

Arry person whose infarast is Bty 80 ba affecled by
the proposad change of the registersd affice of the
LLP mady caliver ailber on the MCA-27 portal
[wwiw Pca.gov o by Tiling invesior comglaint form
Caisse ¥ be didverad of Send by reqislered posl al
his/har abjectons suppcried by an affdavit slating
the patwe of hisfer inberest and grounds ol
pppeeition o tha Registrar ol Companies Dedhiwsthin
Tweerity cne [21) days af the date af pubkcation af this
nalice with a copy o the applicant LLP-al s

FRIDAY, FEBRUARY 7, 2025

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damageincurred as aresultof
transactions with companies,
associations or individuals
advertising inits newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an

the QR code.

Place: New Delhi

GVP INFOTECH LIMITED

By the order of the board
For, GVP Infotech Limited
(Formerly Known as Fourth Dimension Solutions Limited)

(FORMERLY KNOWN AS FOURTH DIMENSION SOLUTIONS LTD.)
Regd. Office: Office No. 710, Naurang House, Kasturba Gandhi (Kg) Road, Connaught Place, Delhi, India, 110001

Email: secretarial@gvpinfotech.com Website: www.gvpinfotech.com CIN: L74110DL2011PLC221111

FOR THE QUARTER ENDED DECEMBER 31,2024

The board of directors of the company at the meeting held on Wednesday,
February 05, 2025, approved the Unaudited Financial Results of the company
forthe quarterended on 31"December 2024,
The results along with Independent Auditors Limited Review Report have been
uploaded on the Company's Website at hitps://gvpinfotech.com/wp-
content/uploads/2025/02/ Results_ signed.pdf can be accessed by scanning

EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS

Sd/-
Dhaval Mistry

2015. The full format of the quarterly unaudited financial resulis is available on T e advertisement in any 2 :
the website of the Stock Exchange at www beeindia.com and on the website of | [ep - &7 Site No. 257 Sectar - 67, Mohaki manner whatsoever. Date: 07.02.2025 Director l: DIN: 03411 Egﬂ:l
the Company atwww.ufindia.com . Chandigarh - 160062 '
For and on behalf of the Board of Directors Far and on behall of Board of
Sdi- Date: 010272025 EREWTIFUL CAFE LLP
Place: Jaipur . ... d‘:;‘:::gf:;“mm o Place: DELHI ... MANSUKH SECURITIES AND FINANCE LIMITED NAM SECURITIES LIMITED cin: L748080L1994PLC350531
Date: 06.02.2026 ; CIN: U74899DL1994PLC421095 ' £k T 3
DIN: 00293667 Dasignated Parinor (DIN: 08170484) Registered Office: Mansukh House,Plot No. 6, Pandav Nagar, Delhi-110092 HEEHEIEIHE'::Iﬁ?ﬁﬁl?ﬁ:;%:?:;ﬂéﬁmi ‘Ilfl-ﬁzﬁﬁﬂ;’tﬂwﬁ::;.sﬁmﬁ';ﬂ:mﬂm
Email: contact@moneysukh.com, Telephone No: 011-47617800/809 r L ) L .
DEBTS RECOVERY TRIBUNAL DEHRADUN . UNAUDITED STANDALONE FINANCIAL RESULTS , Extract of Unaudited Financial Result for Quarter Ended 31st December, 2024
) e ) [Regulation 52 (8), read with Regulation 52(4) of the SEBI (LODR) Regulations, 2015 [Rs. Im Lacs)
Government of India, Ministry of Finance, (Rs. In Lakhs) Foriia Fortha iine Eor The
(Department of Financial Services) “FORNM URC-27 ﬁr Quarter ended Yzard g, PARTICULARS Quarter Ended menths_Ended
2nd Floor, Paras Tower, Mazra, Saharanpur Road, g ;ﬂ::;“ﬂiﬂgsgz;ﬂmgﬂl 'ﬁt:&:ﬁ:‘:"‘l:r“;m % Particulars 753053 55205 05 o003 [We. e o IAZZ04 | 300924 | 311223 | 31422024 | 31122023 | 31.03.2024
Dehradun, UK. 248171 (Pursuant 1o section AT4Ib) of the: Companias (Unaudited)| (Unaudited)| _(Audited) Unaudited | Unaudited | Unaudited | Unaudited | Unaudited
PUBLICATION NOTICE Act 2013 and Rule 41} of the Comparies 2 Lotta{)'nggm(f frO)mf Operations BT 2251.64 | 4744.411 20373.373 |1 | Tetal Incame from Operations 13817 | 198524 | 356020 | 610685 | veazie | 1085660
Al A I 2] Bules 504 . et Profi oss) for the perio efore Tax, 3 T =
IN O.A. No. 543 OF 2024 1 '-Irl u"ﬂ“?_irl rril Hn;-glsrr:;l riul,,s i L:L i Exceptional and/ or Extraordinary items) (482.12) 1108.08 5846.97 2 | et ProfitiLoss) before Tax : .
SUMMONS UNDER SUB-SECTION (4) OF SECTION 19 OF THE g_?b':i&‘?jn'ﬁfnrsﬁ;:f; h% J?.ﬁ’;{?gﬁ;;ﬁ; 3. | Net Profit/ (Loss) for the period before tax (after - -Before Exceptional &ar Extraordinary (bems 11.89 2352 2350 B9.37 75 2 4.2
RECOVERY OF DEBTS AND BANKRUPTCY ACT, 1993, READ WiTH Acl, 2013. g0 apolication has been made la| | o s o e o) 1108.00 0048.97) | | -Aflér Exceplional & for Extracrdinary Rems) 11:49 2232 2350 £9.37 7562 44.21
SUB-RULE (2A) OF RULE 5 OF THE DEBT RECOVERY TRIBUNAL e, Cilfal: e Hllor ST B et Exceptional and/ or Exiraordinary items) (3at.o1) | saz.s| 3sose.00| |4 |MetProfiliinss afier Tax
(PROCEDURE)RULES, 1993AS AMENDED FROM TIME TO TIME) Caﬁga‘imhﬁls -';snieihur?Hﬁrﬁ?ﬁmiﬁie 5. | Total Comprehensive Income for the period -Before Exceptional &for Extracrdinary ltermns .49 17.32 18.35 5437 59.47 3308
Dy. No. 54/2025 Dated: 16.01.2025 reqgistarad undar Part | of Chagter XXI o the ;cnodmggﬁéfgcgmtrﬁ::; for the rggﬂ(ﬁt éff;:;)ta@ Ga1.01) 242.850_as16.28 After Exceptional &lor Extracrdinary items 9.89 1732 18.35 5437 5047 33.00
T T Companies Act, 2013, 33 acompany Imtedby|  be—525 0 Foty Shars Castial =i 30 =s730 68750l |4 |Equity Pait-up Share Capital 53920 538.20 530,20 538,21 530.20 539.20
Yes Bank Ltd. V/s M/s Sh. Adesh Kumar & Anr. Eﬂﬁ,t#}m ;:?E,;&%ﬂhﬁ-}ﬁ'ﬁm"ﬁ 7. | Reserves (excluding Revaluation Reserves) | 20427.57 | 16735.17| 18538.79) |5 |Resenesiemxci Rev, Resarva) as shown in the . : : - - 560,26
TO, 12 Thix |_|r||'|¢||:!._‘:|ll_||_‘.~||';:$|ﬁ 4 {ha proposid COmgiany g ng%&’g;tehs Fremium Account 21 1%23(7) 174i?:2(7) ] 19232._88 _"!'_H'jf"iﬂF@lﬁfﬂﬁ@?ﬂi@?ﬁ'ﬁ"ﬁi?ar -
2. Sh. Arjun Singh S/o Gordhan Singh R/o Block Nagal, Dugchara,| | 3 3 fallows 10.] Paid up Debt Capital/ Outstanding Debt* 8000.00 | 4500.00] 4500.00] |& |E@mings PerShare (EFS) before extraordinary
. > ’ {a To converifacquira the renning busmess of 11.| Outstanding Redeemable Preference Shares - - - BEmE
UP Saharanpur-247001. Land Mark- Near Shiv Mandir Parnership concern, undes the name and sty| | 72.] Debt Equity Ratio 0.38 0.27 0.23 i 018 0.37 0 34 100 110 061
Whercas th aboe namod Appicant Bk hasnsiod OANo. 543 of | SAZAUROCRO AT 15 gy, o P i s il et | | S
against you for recovery of debts or Rs. 960,40, 12/- In whic Mangal purl, Mew Delhi-110083 with all ifg 2. Diluted: (5.02) 16.11 70.34 Gl : S - : S [ad D : ; 3 - &
Hon'ble Tribunal was pleased to issue Summons/Notice U/s 19(4) of the e Sl A ol et g 3 Face valus per share (in AUpess) 500 10.00] —10.00] | Metes: 1) The above is an exiract of ihe detaded formal of in-audited Financial Resuls for the Quarier ended 31t Dacamber, 2024 fled with
Recovery of Debts and Bankruntey Act. 1993 and was listed before the effeal from Ihe date of incorporatan of his| | 14.] Capital Redemption Reserve - - - BSE inder Regn.33 of SEB! {LODR) Regqulstion 2015, The full format of the Or. ended 315l Decamber, 24 are availabie on the websites of
ry e ) ptcy ’ Comgany ar 81 any such |eter date which may| | 15.] Debenture Redemption Reserve - - - BEE (www. bseindia.com| & on Co,'s wabsita (e namsecurtias. in|
Hon'ble Presiding Officer on 08.01.2025. b dacided by the Beard afler he incamporalion|  ]16.[ Debt Service Coverage Ratio 5.23 9.75 10.19) | 3} The abows Financial Results have been raviewsad by 1he Audit Committeed subsequently approved by Board of Direclors at s mesfing hald on
Whereas, it has been shown to the satisfaction of the Tribunal that it is not af the Company 17.] Interest Service Coverage Ratio _ 4.41 8.86 9.41 Fabiruary 06, 2025 Fi: Narm Sacurition Limited
possible to serve you in ordinary way. Therefore, this notice is given by | b To carry on the business of providing I *Paid up Debt Capital represents debt raised through issuance of debentures. e ; B Nam aBLUrites "mEdI'-
way of this publication directing you to appear in person or through your ‘:}ZET#L:.TSM'EL"?ﬁﬁi:}ﬁfaﬁiﬂ:f{;."'“": WO 11" T above is an extrast of the detailed format of financial resuls filed with the BSE {Kiran Goyalj
duly authorized agent or legal practitioner before the Tribunal on| 13 u ooy of the draft memomandum and articies| | Limited under Regulation 52 of the LODR Regulations. The full format of the quarterly and Place: New Delhl DIN: 00503357
28.02.2025. Further, you are required to show cause as to why the al assocration of the proposed compary may year ended financial results is available on the website of the BSE Limited and the Company's Diake: 06,02, 2025 Managing Dinackor
relief(s) prayed forin OA should not be granted and to file reply, i any, in ?.19 !"lEI?E'EJEdq-Ht |:|1IE I.firlf*gﬂég?nh it ;\IEbSilt:i)r_ tg:tgff;/é\rlv‘iﬂt,:rﬁngorﬁgfrizhiﬁo:;-gulation 52(4) of the LODR Regulations, pertinent - -
. . el REJLUILITE, TRk RNl o . !
g?]l(;ra?“f?;ear\]/ﬁz Il:]ne::lgl“avr\)lflzct?’loy?(i)(uffézflenniztcs)racr;gir?]r?:rusceet 2!;2&?&2:2:::;3 14, Moliee g hetaby glwen Lhal any peesan disclosure have been made to BSE Limited and can be accessed on the URL (https://
g ' absacting ta this epphcation mey commumcata| | bseindia.com/)
in this Tribunal personally or through your duly authorized agent or legal thair obiaction i wriling 1o the Regislrar al For Mansukh Securities & Finance Limited
practitioner within 30 days from the date of the publication of this notice. 'Iﬁ-"":lfi" F'EEEE'HUH"EE E;ﬂ_l“_e“f.l'iciﬂjpllriﬂﬂﬂﬂ _ Sd/- sn "TI‘IEHH IHF“S?S I.[HITE“
Take notice that in case of default of your appearance on the specified day T8 B tn s T Hanesor TR Gt - Virender Mansukhani Reg. office: 402-A, Arunachal Building, 19, Barakhamba Road, New Delhi-110001
. . . . J, 7y - f i WAEC Rl G Place : Delhi Managing Director Ph. :011-43045402 E-mail: th af il Web: itk F
and time before the Tribunal, the case shall be heard and decided in your (Haryang). Fin Cace-122050, within teanty-| | Date : 06.02.2025 DIN-00038702 3 54 mail; southerni nsy;@gmal LCom ;‘ ; www . southerninfosys.com
absence. ang days rom he dale of publication ol his CiIM: LET120DL1994PLC0O595
Given under my hand and seal of this Tribunal on this the 16th day of _:':J;;;r:d Il}ﬁ?:;ﬂn} W e company at W Form No.3 [See Regulation-15(1)(a)] / 16(3) EXTRACT OF SFEE"'?I-TIIE-EE'EE AHE&%EE#EDEAJEEEH#H;EEESLE% EIMA;IEIAL RESULTS
January, 2025, . WAl DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2) Q L4 40 —
By order of Tribunal Sa- S 1st Floor, SCO 33-34-45 Sector-17A, Chandigarh 5. ki) f£ Inakh)
Registrar, i (Additional space allotted on 3rd & 4th Floor also) Fatloutony - —Sanalons ———Consalidaled
Debts Recovery Tribunal, | Deled - 04.02.7038 : Case No.: 0A/2624/2018 Ended Ended Hina Manths Ended Ehdﬂg Ended Nine Months Ended
Dehradun Summons under sub_-section (4) of section 19 of the Act, read with sub-rule (2A) of rule 5 of 314224 30.09.24 | 11,1224 144203 31.12.24 30,059,274 34.12.24 314223
the Debt Recovery Tribunal (Procedure) Rules, 1993. Exh. No.: 25080 {Unaudited) qunauditgd}iquna.uditgd} {Unauditad)| {Unawditad )| {Unaudited)| {Unaudited) {Unaudited)
UBLIC NOTICE UNION B OF INDIA Total income from operafions (nel) | 609.88 | 20.05 | 803,74 |1012.83| 609.88 | 20.05 | 803.74|1012.83
SUPRANEET FINANCE AND SARDJ AND ANR Wt Profitl (loss) for the pariod 2584 | 1.83| 3208| B53| 2584 189 3208| 853
cnns““'n“'l's I.IMITEI] To, ibefora T_.rn:. E;-.tue;s-l!nn:;r andfor
PERSONAL GUARANTOR OF THEME EXPORT PVT. LTD.) ) ) (1) SAROJ AND ANR, SAROJ WIFE OF RAJ KUMAR RIO 806, SANJAY GANDHI Extraordinary larms)
RELEVANT PARTICULARS Regd. Office: C-55/2, Wazirpur ! ! Met Profit/ {loss) for the period 12.48 177 | 1771 831| 974| 388| 178 7.09
1 | Mame of Personal Guarantor M. Brijinder Singh Industrial Area, Delhi-110 052 NAGAR, BADHKAL ROAD, FARIDABAD HARYANA. after tax (after Exceptional andior
F ’ | I
o PN oA I TP I SERVIYPEE | (2) RAJKUMAR SON OF FATEH CHAND Exiracadiary iiin)
- i E-Mail: info@sfclindia.com R/0 806 SANJAY GANDHINAGAR BADHKAL ROAD FARIDABAD HARYANA. : - —
2 | Address of Personal Guarantor » J-601, Som Vihar Apartment, . K. Puram, Website: www.sfclindia.com SUMMONS Total Comprehansive '“‘7”’}”'3. for | 1248 177 17N 8.31 9.74 3.88 | 17.81 7.09
Sector5, Delhi-110002 CIN : L65921DL1989PLC035261 WHEREAS, OA/2624/2018 was listed before Hon'ble Presiding Officer / Registrar on :Efﬁr?;.gﬂ#:rﬁ ?;;';ihﬂ'f“’
3 | Details of order admitting the application | The Hon'ble NCLT, Court V. New Delhi 16/01/2025. : gk
’ admitted the Insolvency Resolution Process o m WHEREAS this Hon'ble Tribunal is pleased to issue summons/notice on the said CONgNelie/iGne m!::urne after tax) - — -
against Mr Brljinder Singh (Personai| |Notice is hereby given that, pursuant to| |Application under section 19(4) of the Act, (OA) filed against you for recovery of debts of| |EQuiy Share Capital 20200 | 50200 ) S0200| 5S02.00f S02.00] 50200 | 50200 50200
Guarantor of M's Thama Export Pvh Lid.) Regulation 29(1)(a) read with Regulation| |Rs.1824292/- (application along with copies of documents etc. annexed). Reserves {excliuding Revaluation - : . . . - . -
vide order dated 02022025 i CP I8 No| | 47(1)(a) of the SEBI (Listing Obligations| |Inaccordance with sub-section (4) of section 19 of the Act, you, the defendants are directed as| ~ |REserve} as shown in the Balance
1E8/ND/2022 (Order received on| |andDisclosure Requirements) Regulations| |under:- sheet .
- 04.02.20:25) - 2015 (the Listing Regulations) that a| (i) to show cause within thirty days of the service of summons as to why relief prayed for| |Eamsngs Per share { of T 10 |
4 | Resolution Process commencament date | 03.02.2025 (Drder receivad on 04 02 2025) meeting of the Board of Directors of the should not be granted; each] or continuing and
in respect of Personal guarantor undes company will be held on Thursday, the (ii) to disclose particulars of properties or assets other than properties and assets specified| |discanlinusd operalions _
IBC, 2016 13" February, 2025 at 3:30 p.m at Regd. by the applicaptunderseriallnumkl)er3A(')fthe.original application; Basic 025 0.03 | .35 07 .19 0.08 0.35 0.14
5 | Name and Registration of the IP acting as | Name: Sandeep Kumar Bhatt Office of the company, inter-alia, to| |(iii)youare restrained from dealingwith or disposing of secured assets or such other assets Diluted | p25| ©003| o035 o017 019 o008 0.35| 0.14
Resolution Professional IBBI Regn No: consider & approve the unaudited financial ﬁnd prope[jtlg_s d'SleSﬁ[ﬂ undelr s?_nalfnun][?erh3A o{ t?e orlglr?al application, pending Note:
PA-002P-N L2017 earing and disposal of the application for attachment of properties; : : ] : 2 1 :
IBBIIPA-DOZP-R01064-C01/2017-18/10208 regults for the quarter ended (iv)you rlhgll nottlra%sferb wa g?slalel lease or otherwise gxcz tiln the ordinarv courseof| | 1- The Unaudited Financial Results were reviewed by the Audil Commitiee and thaseafier approved by the Board of Diractors in their
6 | Address and emall of the BP as reglstered | Emall: skbmica@agmail.com 31” December, 2024 and any other matter ¥ . y way ’ ; Lo pt y mieeting held on Bth February, 2025
ifi the Board Address: 838, Pocket [V Mayur Viliar Phiase- with the permission of chair his business any of the assets over which security interest is created and/ or other ! 9, _ . y
e : - \ ! Ll assets and properties specified or disclosed under serial number 3A of the original| |- The statutory auditors have carried oul limied review of the above financial result for the 2rd Cuarter ended on 31 December 2024,
I, Drelhi-110091 [t is further notified in pursuance S . . - ; ¢ - i i i
- : : . dll application without the prior approval of the Tribunal; 3. The above s an extract of the detaded format of the standalone & consolidated unaudited financial results for the guarter ended
7 | Address and Email fo be used for|Address: 838, Pocket IV, Mayur Vihar of Regulation 47(2) of the Listing (v) you shall be liable to account for the sale proceeds realised by sale of secured assets| |31.12.2024 filed with the Stock Exchange under Reguiation 33 of the SEBI (Listing Obligations and Disclosure Requiraments)
submission of claim -and for|Phase-l. Delhi-110091 Regulations that the further details may 'be or other assets and properties in the ordinary course of business and deposit such| |Regulations, 2015, The full format of the financial results is avadable on Stock Exchange websile (www bse.com) and Company's
r:nrrn:-spmu:jr:n-:e "'”-:hfh“ il Email: pithemaexport@gmall.com accessed on Company’s website sale proceeds in the account maintained with the bank or financial institutions holding| | wehsite fwenw southeminfosys com)
| & | Last Date of Submission of claim 28.02.2025 (www.sfclindia.com) and may also be security interest over such assets. 4. The above results are in compliance wilh Indian Accounting Standards {Ind As) notified under The Companies Act, 2013
9 | Relevant Forms are available at hittps/ibbi.gov.in/en/home/downloads accessed on website of Metropolitan Stock | | you are also directed to file the written statement with a copy thereof furnished to the For Southern Infosys Limited
Natice is haraby given that the Nationa! Commany Law Tribunal, Court  Mew Dethi, has ordared the Xchange (WW)_ N _ applicant and to appear before Registrar on 04/03/2025 at 10:30A.M. failing which the Sdl-
commencement of salvency Resolutan Process of the Me. Brijinder Singh o 03,02 2025 (Orer | | Pursuant to SEBI (Prohibition of Insider| - application shall be heard and decided in your absence. Place : Mew Delhi Kriti Bareja
recaivad on 04,02 2005, The craditar{s) of Mr. Brifinder Singh, ane hereby called upon i suamit Trading) Regulations, 2015 the “Trading| |Given undermy hand and the seal of this Tribunal on this date: 17/01/2025. Data 06.02.2025 Company Secretary
thelr claims with proal on or before 28,02 2025 In the prescribed form “FORM B" Under Regualaton Window” for dealing in shares of the| |'% Signature of the Officer Authorised to issue summons

711} of the Insalvency and Bankrupicy Board of India (Inzalvency Resalution Process far Personal
Guarantars to Gomporate Debtorsy Regulations, 2019 to the Resolution Professional at the atdress
menlionsd against anbry N, 7. The craditors shall submil their clasmis with proal by post or by
electronic means

Sutrnission af fatse or meskeadng praots-of clalm shal dttract penaflies Sd/-
Sandeep Kr Bhalt

Date: O7.02. 2025 Resolution Prodessional of Mr Brignder Sagh

Place: Delhi (BT T P o2 0 20 = 1 B D

FORM-G
INVITATION FOR EXPRESSION OF INTEREST FOR

MOBONAIR WIRELESS PRIVATE LIMITED

OPERATING IN BUSINESS OF PROVIDING SERVICE OF
2 WAY MESSAGING, ENTERPRISE MESSAGING,
MOBILE MARKETING & ETC.

[Under sub-regulation [1) of regidation 368 of the Insolvency and Benkrupicy Boerd of India
| Imsekeancy Resalulicn Process for Carporale Parsans) Regulabons, 2016

RELEVANT PARTICULARS

| Mame of fhe corporate debtor alang with MOBONAIR WIRELESS PRIVATE LIMITED
PAN & CIN LLP Ka. PAN- AAICMEET10

CIM - UT4 14002 AP TC 251 380

Flat -3, C 240 Panday Nagar, Delh
Dedhi, India - 110092

Mot Avallabia
Mod Availabia

2 | Address of he regestened allice

1. | URL ol website

4 | Delaile of place whena majoosy of
| Tiwad assals ame lacatad

& | Instaled capacity of main products |

Thersis ne such installed capacily

| BEMICES Any further mformation can ba obtained by
wrilng an a-maf 1o the RP al
sirp.mwpl@igmail.com
6. | Quantity and walue of main products / Mod Available

sarvices sald in Bsl inancial peae
7. | Mumber of amplayees Lwarkmesn

i Ere

Creporata dabbar has | amployes as par
i ralion prosded by suspencad dinectos
af corporate debiar

Hlcernaton can be absaingd

by wiitireg- & e-mail to the RF al

cirp.mwpligmail.com

Hlomnafon can Do abdained
by writing-an e-mal fothe RP at

B. | Further detasls including last available
| finencial siatements (weth schedules) of twa
| vaars, lisls of cradilors are available al URL:

Eligibility $ar resalution applicants undar
sachion S of the Code = available al

[
—

| URL: clrp.mwpli@amail.com

T0. 8 Lest datea for recat of eepressicn of inlerest | 22-02-2025

i1, | Dale of isaue of provizional 1sd of 04-03-2025
|- praspacliva resclfion applizants

12,1 Last deie for submission of abjecions 09-03-2025
| I pravisicaal list

3] Date of issue of Snal [st of prospecive 13-03-2025
| msolulion applicants

t4.| Date af issue of infemation mamorandim 20-03-2025
{ avatuslion matis gnd request for resoiutan
{ plars 1o prospechye resalution applicants

15| Lasl dada for submission of nesalulicn plans | 19-04-2025

16.{ Process emal id 4o submit Expr. of inferest | clrp.mwpl@gmail.com

Brijesh Kumar Tamber

Resclution Professional

Mobonair Wireless Pyl Lid

J-28, langpura Extension, Mew Delhi,
Mational Capital Territory of Dalhi, 110014
IBBIAPA-DOZAP-NODS23/2017-201811593

Company has been closed from
1* January, 2025 till 48 hours after the said
financial results are declared to the Stock
Exchanges.

For Supraneet Finance and Consultants Limited

Sd/-
Place : Delhi (Deepti Jain)
Date : 04" February, 2025 Company Secretary

Date ; O7-02-2025
Place : Mew Dalhi

E-Maill:- cirp. mwpliegmall. com,
officeafbrijeshkiamberigmall.com

FORM NO. URC-2

Advertisement giving notice about
registration under Part | of Chapter XXI
[Pursuant to section 374(b) of the companies
Act, 2013 and rule 4(1) of the companies
(Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance of
sub-section (2) of section 366 of the
Companies Act, 2013, an application is
proposed to be made after fifteen days
hereof but before the expiry of thirty days
hereinafter to the Registrar of Companies,
Uttar Pradesh at 37/17, Westcott Building,
The Mall, Kanpur-208001 UP, that “M/s.
Solas Industries” a Partnership firm
may be registered under Part | of Chapter
XXI of the Companies Act 2013, as a
company limited by shares.

2. The principal objects of the company
are as follows:

i. Establishing an irradiation facility utilizing
Electron Beam (E-Beam) or Cobalt-60
technology for the value addition and preser-
vation of fruits, vegetables, cereals, pulses,
and other agricultural and food products.

i. Engaging in the preparation, manufacturing,
processing, marketing, trading, importing,
exporting, enhancing, selling, and dealing
with a wide range of agricultural and food
products, including spices, oilseeds, grains,
vegetables, herbs, pickles, and other items
derived from agricultural or farming activities,
as well as the export and import of spices,
dried fruits, and food products.

3. A copy of the draft memorandum and
articles of association of the proposed
company may be inspected at the
registered office at Flat No. 1991, Avlon
Towers, Mahagun Modern, Sector-78,
Noida- 201301 UP

4. Notice is hereby given that any person
objecting to this application may communicate
their objection in writing to the Registrar at
Central Registration Centre (CRC) Indian
Institute of Corporate Affairs (lICA), Plot No. 6,
7, 8, Sector 5, IMT Manesar, District Gurgaon
(Haryana), Pin Code- 122050. within twenty
one (21) days from the date of publication of
this notice, with a copy to the company at its
registered office.

For and on behalf of M/s. Solas Industries

Sd/-
1. Abhishek Mishra (Partner)

2. Padma Mishra (Partner)
Date : 07.02.2025 | Place : Noida

TRANSCORP INTERNATIONAL LIMITED

CIN: L51909DL1994PLC235697

Regd. Office:- Plot No. 3, HAF Pocket, Sec. 18A, Dwarka, Phase-ll, New Delhi-110075
Website: www.transcorpint.com, Phone: 91-11-30418901-05,

Fax: 91-11-30418906, e-mail: grievance@transcorpint.com

Extract of unaudited Financial Results for the third quarter ended 31st December 2024

(Rs. in Lakhs except per share data)

18 Particulars Standalona Consofidated
No. Quarter Hine Months Year Quarter Nine Months Year
Ended Ended Ended Ended Ended Ended Ended Ended Ended Ended
31122024 | 30.09.2024 | 31.12.2023 | 30.09.2024 | 31.03.2024 | 31.12.2024 | 30.09.2024 | 31.12.2023 | 30.09.2024 | 31.03.2024
(Un-Audited) | (Un-Audited) | (Un-Audited) | {Un-Auvdiled) | (Audited) | (Un-Audited) | (Un-Audited) | (Un-Audited) | (Un-Avdited) |  [Audited)
1. |Tatal Incoms from Dperations 2941196 4857B3G| 5402814 | 11803089 | 21417636 228501 4884255 24181.04 [ 1M84282 21447035
¢- et Profit{ (Loss} for the period (before Tax, Exceptional andior 99 411 05| 4857836 | 5402814 | 11803058 | 21417636 20.28501| 4864255 5418104 | 11814282| 21447035
Extraordinary items}
3. [Net Profit / {Loss) for the penod before tax (after Exceptional 138,33 5020 13.54 231.08 106.54 (50, 75) 241 5988 26.96 163.03)
andior Exiraordinary items)
4. |Met Profit / {Loss) for the period after tax (after Exceplionsl andfor 13833 50.20 13.34 231.08 108.54 {9075} 241 213 aa0.44 2891
Extraordinary itams)
5. | Total Comprehensive Income for the period [Comprising Praf | 103.51 44,30 10.14 1729 56,20 (155.71) [33.45) 195.82 B40.12 .00
{Loss) for the period (after tax) and Cther Comprehensive Income
{aferiax)]
6. |Equity Share Capial (of Rs. 2/- pershare| 102.99 50,11 13.53 178.35 59,26 [T2.40) (T3.13) 206.65 02789 6347
/. | Reserves {excluding Revaluation Reserve) as shown in the . ot o o G
2 11 1 4 1 1 7
Audited Balance Sheetd the previous year 63714 63714 637.14 637.1 637,14 637.14 63714 637,14 637 14 B37.14
- . , = =
8. E_armn_gs F'_er Shfll'é -'n Rs.25- each) (for continuing and 450602 449349 5 53300 B (175 50
disconfinued operations) -
1. Basic
<. Uiluted 0.32 0.14 0.03 0.54 DAT (0.49) (0 140) .62 367 0.02
Note: 0.32 .14 0.0a 0.54 0.17 (0.43) (0. 50} (.61 266 0.02

Limitad

for and disclosed sl vear end inannual results,

—d OF LN =

Date: 06.02.2025
Place: Jaipur

The above Results are avaitable on the websils of BSE Limibed hilp./www bselndia.com and on the websils of the Company hitp:fwww.iranscorpanlcom

Company has paid interim dividend of Rs. 95,57 lacs foits shareholders @ Rs.0.30 per Equity Share of Rs 2 each, as approved in the Board of Directors. Meeting held on Tth November | 2024,
The company is engaged in the business of forex and remittance and hence thers is no separate reportable segment within the criteria defined under Ind AS 108-"Operating Segments”
Previous yeanpenod figures have been recasied and regrouped wherever necessany

1 Theabove standaione financial resulls have been reviewed and recommended by the Audit Comméttee inils meeting hedd on 06ih February 2025, The same have been approved and 1aken on record by the Board of Directors
of the comgany In ils meeting held on 06th Februany 2025, The Statutory Auditor of the company has expressad an unmodified opanion on thess financial results
2. Theconsalidated figure includes financals of the wholly owned subsidianes of the company named Transcorp Estates Private Limited , Riteo Travels & Tours Provate Limited , Transwine Forex Limited and Transcanp Payments

3. The Executve Director of the Company have certified m ferms of Regulation 33(2)(a) of SEBI {LODR) Regulabone, 2015 that the above finzncal resulis do not contain any falze or misleading statament or figures and do not
omit any malenal fact which may make the statement or figures contsaved therain misleading,
Company during the quarter noliced that in respect of its prepaid mstrument transactions the amounts related to successful IMPS transactions involving 189,87 lacs wens emoneoushy credited back to customer wallels dus fo
failure of software in dacrypling the AP rasponses receivad. Company Immediataly ook the necessary Slaps and has recalved back a sum of Rs, 75,45 [acs W now from respaclive remitters. Process of recovening the
balance amouniis on and company expects thatitwill receie back mosiof it. Hance no provision for the balance amount has been made now. Probable loss on accountof shodfall if any in recovery, Wil be properdy accounied

For Transcorp International Limited

-5-':”'

Harandar Prashar
DIN: 08487993
Whle Time Director

financialexp.epapkin

New Delhi
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YOS W, 26 SIRCA PAINTS INDIA LIMITED
CAPFIN INDIA LIMITED et oo ety s G L24219DL 20GPLH5092 s B fifes
frm 30 & sgwEew ) Regd & Corporate Office: G-82, Kirti Nagar,
. et ot ot et | | New Deli-110015 S COCHIN SHIPYARD LIMITED
Regd. Office: 1C/13, Basement, New Rohtak Road, North West Delhi, Delhi-110005 3 o TR T TR R R Webl-ﬁlei'+h9tt1;;;'1/;sdifrzcg?)2?n8tg o -
CIN: L74999DL1992PLC048032 | Contact No.: 9665523806 %:q:ﬁm ‘Mﬁé’a’:m? #'%“_“'ja?m Email: cs@sircapaints.com Tt FIATEd: FTHE a9, Frdr faoars
3 LTS < T S, 2013 Y °RT 13 H SI-GRT (4) F°q m e
Email Id: compliance@capfinindia.in | Website: www.capfinindia.in IR AGASCA | NOTICE | o, TR, ! — 682015, T: 0484 2501305
- f (5) 3t (7) 3 A Pursuant to Regulation 29 read with Regulation $A: secretary@cochinshipyard.n, a‘ﬂﬂlﬁﬁ www.cochinshipyard.in
STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER AND A oirorans) Roguieaon. 216, Notce. & HISRT: L63032KL1072G0I002414
. ! .’ ’ " "
NINE MONTHS ENDED DECEMBER 31, 2024 O IRDLA PTG vy gl e mesing of e Boarc of || fAieR 31 FgR, 2024 % woTE Tl o At kAl
foreen et referd: 55, 20 A, W A 2, Fwede 11" Day of February, 2025 at Registered Office % %q Hﬁ'@'ﬁﬂfﬁﬁ ﬁga:ﬁﬁ:[ a,ﬁ'{ g'aﬁ,,_d ﬁﬁ'q 'q'ﬁ'u'[rq'
The Board of Directors of the Company, at the meeting held on February 5, T | [ e Company at &-£2 Kit Nagar New Dot e RIS PR (") 3 sty S ik
, app I pany freeft" & "owt waw T & S woipa amem @1 | | Results for the quarter ending December 31, 2024 TifeRa fasttg gftonet & my-ary fB9is 31 fBgEe, 2024 F
¥ ' ] Rafid s & foIg st T % g dER and Other Business(s). Baid i L T L =
quarter Elrld nine mﬂﬂthE Eﬂﬂﬂd DE‘CEJ’T!E]EF 31 ¢ 2{]24 {“FII’IHI"H:IE' HE‘EL["'.E"}. TR, 2025 T AT am:s: mwﬁmﬁaﬁrﬁ; For Further Details, Please visit the website of the T ﬁﬂ-@ ﬁ:ﬁm & ﬁ‘:{;‘ﬁw Ei Wﬁ T qﬂw
) TEE & AR ho % Hiten s wEfaee % || Company (www.sircapaints.com), National Stock atfas g'jﬂ'&n frar=t =t Fat ﬁﬁw T2 LA ﬁ::na; 06
The Financial Results along with the Limited Review Report, have been o T e oo | (S5  eanmamentecon) &) | et 2025 Ft SR R d5 & A4 (G g
uploaded on the Company's website at https:/fcapfinindia.in/wp-content/ fjjjgwmjjwmj' - For SIRCAPAINTS INDIALIMITED | | 3t yredtertar axraegekary) fafam, 2015 & faffam 33 &
uploads/2025/02/BM-Outcome_Results_05.02.2025_Financials_vf.pdf o o e g 3w T [owerosozeozs companySecvetaya | | FIIT S fefe e o
and can be accessed through the given QR code. T T3 g e place: Dol conptonee 0Pl | s farita oftons @ 571 9= At o where
For and on behalf of Board of Directors of | |T0¥ 7= = = = =0 =0 o = =t o I wifie wHlen RAie dudt H daese
- o 1 b e, < 83, -2 i, 221 7, e e, (https://cochinshipyard.infinvestor/investor titles/54) &=
Capfin India Limited AT, T &, <ll-2 F3, 20 3, n e, e
e, ¢ feeefi-110008 & 1 N S0 W f \ e ie UaHe T a1 afEa fafies (www.nseindia. com)
odf-| [Freewa el rarERv— | |, faeedt
v ' afrt duwd fofies bseindi ) # Faare
. . Uolighd IETAE: 55, 21 O, O 2, SRS A, = feet, & mer e R 9T IRy . . {W sein qlﬂ.LPli'I;t g7
Abhishek Narbaria | (e eet wovee Afeen wae A, = TueH E | 2 A1 3 U S S % e ae ot 2w e
Date: February 6, 2025 Managing Director L — faeeli—110001 :
T 03.02.2025 : et = 'EI.'F{UI'IT-[
Place: Pune DIN: 01873087 o feeeht (fréwrr) DIN: 09677970 3% v fori Gwermei & <7 Fol ;;'a?ﬁg_;"’”iﬂm
D IGen ARFIH 1993 B R X i
B S5 Rifee ' A o P 2000 e 12 98 1 . E
El IDFC FIRST e ——— (ifepar forw) 1993 & PR 12 Td 13
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e L65110TN2014PLC097792 S Bre-ilEe afdee fafies & 9 & ST Oidr o) & Jferhd JrfRrey Retim: 09.01.2025 Ay T4 ey s
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o gt N (7 7 Bfre Idifice, e £ . S SN SyRerd B9 &7 e fear mar 21 8. | <1 vt & siftw Sucrer i faRor (@9 & wR), | IRW @ cirp.mwpl@gmail.com TR ¥
N ~ . . : . SR SfecilRad SuRGBAle / AE—SURBAIRN / TRRT / Seldbdbdial R A ®™U I . _ .
faftics & ey wwmferd 3R ada d MsSIvhdl BRe § fafics & wu H S 91l 8) 1 §9 UHRE Bl o QRN PG - R e START 1 G, HfpaA B aTe A el BRI | frgay GBI I @ o dahdt 2
T W 60 R B R < % B frg UMy e T NN Sy ST B Gfad fear Srar 2 f6 7 SR wuknrt / grida aReuREl & arees—ad puAt areife Rl wfg s feee e Suee &
160 ik PRI I &, ,\qq . . T PN SR I GURT / GRIE IRAURTET & 12T Big 1 e ST WHidl BIg+d & W ggel SURerd el g €, Al "AHel @l = : .
o da foafies (qdadt dfica B fofics, JEdued §& fafics & A wamfod iR adam # msSivmd N Sy G T SR FrR oM omuRefY 9. | wfear Er?r gRT 25(2)(T) 'zﬁ qEd FEE | IR B cirp.mwpl@gmail.com W -
e I fafics & wu # ST S 2) #7 <3 IR @) el & fog I8t S aftia RRd Jufel & Raarw e ST e e S aqed! & forg U= ¥si Sude © forgar e a7 wed 2
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